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....... ftIII'UI 1ncr11.1d ___ 
pIOdudIortln ........... Iftt ....... ClDNin-
ued. Thil,,1IIdtoatlecllnet..inlltmldlatlai 
pricas. 

(c) and 4d). No·dINfaioIt from coffee 
cultivation to other CIIIIt ClOpS has come to 
Government's ltd ... 

fun6. ....... allid Textile 
Workers 

839. SHRI ANBARASU ERA: ".in the 
Minister of TEXTILES be pie ..... to stale: 

(a) whether th. Union Govemment 
propose to set up • funds in addition to 
Textile Workers' Rehabilitation Fund to re-
habilitate the retrenched textile workers of 
sick' units of National Textilaa CoIporalion; 
and •• (b) If so, the time bY wtlich • ~ IIkeIr tC" 
be set ~ and the numbar of wdrkers from 
TamD Nadu who .... Iikely to be benefiIed by 
It? 

nfE u.NISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI ASHOK 
GEHLOT): (a) The Union Govemment have 
set up the National Ran .... Fund 10 reha-
bilitate WDfkers including those of sick units 
of National Textile Corporation. . 

(b) The position will become claar after 
the guidelines for operating the National 
Renewal Fund are finalised. 

[ TransIIIIfon) 

CantInanIaI Float a .... Proj8ct 

840. SHRI·PANKAJCHOWDHARY: 
SHRI .8HAGWAN SHANKAR 

RAW AT: 
ACHARYA VISHWANATH 

DAS SHASTRI: . 

(a) ...... Ihe~ ....... of 
the Continental Roll G .... project. • joint 
MCIOr fII'Ojact of ~ Pradesh has bean 
pendi~wlhthe.ndustrialFI08nCICorpora­
tIon of Indiallndustrial DeVelopment Bank of 
India for along 1ime; 

(b) iI." 1he reaeons dwefor; and 

(c) the adion taken or porposed to be 
taken by 1M GoV8rnml!lJl in the mall«? 

THE WlNISTER OF STATE IN THE 
MINISTRY OF FINANce (SHRI DALBIR 
SINGH): (a) and (b). kaJrding to the infor-
mation furnished by the lMiustrial FJnanC8 
Corporallon of India, the re-appraisaI of the 
Continental FIoal Glass project has already 
been completed by 1he financial instiluIions. 
They are, however unable i» commit them-
salvas to providing the necessary financial 
assistance In the absence of resolution of 
certain pmbIems facing the project. 

(c) The decision to fmance individual 
projects are taken by th6 financial lnstitu-
tions and banks, based on their own c0m-
mercial judgment and are not taken br 
Government. 

Bridge over Yamuna near Nalnl 

841. SHRJPANKAJCHOWDHARY: 
SHRI RAJVEER SINGH: 
SHRI BHAGWAN SHANKAR 

RAWAT: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a)' whether the proposal for construc-
tion of a new bridge over the Yamuna near • 
Nainl on National Highway No. 27 in 
Allahabad cflStrid of Uttar Pradesh has been 
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pending with the Union Govarrunent for a 
longtime; 

(b) if SO, the action takliln tharem: and 

(e) the funds [)I'Of)OS8d In be allocated 
IN this project? 

iHE MINISTER.OF STATE OF.THE 
MINI5TRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTtER): '3) to (~I' Th~ 
proposed bri'Jge does not fallon an Nationcol 
Highways. n,e State Govemment are re-
quired under the National Highway'7 Ad to 
enter into an agreement with the Cer.tlTai 
Govemment for daclaring the road as a 
suitable urban link before constM.tion of the 
bridge out of Central f,nds can be taken up. 
.'- the estimate for the pfOje«.1 can be sane-. 
tionad only aft.,. such an agreement !s en-
tered into, it Is too early to Indicale the 
allocation of iunds. 

.. Export of Foodgl'llln. 

842. SHRI SIMON MARANDI: Will the 
Minister of COMMERCE be pleased to .... : 

(a) whether sev"raI exporters are .. 
sponsble for the increase in the prices of 
Basmati Rice and paddy in Delhi and GIber 
parts of the country; 

(b) if eo, the particular of these export-
elS; 

(c) the qUWltily exported by them as 
agaIr.st the permIled quota during each of 
the last three years; 

(d) whether the GoverMtent have con-
cluded any enquiry about the qual'ty of 
. goodgraina exported and irregularities com-
milled by them; and 

(e) if eo,"" delails thereof and,' nat, 
bnusons thenIIor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI SAl-
MAI'! I(HURSHEED): (a> and (b). During the 
pe" ...... from 1st April, 1991 to 31st January, 
1992, quantity of 180594 MTs·of Basmati 
rice \!!llued at As. 285.41 crores have been 
exported as .1gainst 1,83,580 MYs valued at 
Rs. 214.78 CIOres during the corresponding 
period of 1990-91. It would appear that the 
increase in prices cannot be attributed to 
exports solely. 

(c~ There is no quota for Basmati rice. 
Hence questior. of quantity exported by 
exporters as against ihe permitted quota 
during each of the :"'!!:t three years, does not 
:arose. 

(d) and (ej. In respect of ag:icultural 
itGms. whale €exporter produces a fi!," letter 
fro!T1 the overseas blJyer statin:) tt.:.t the 
overseas buyer dott not W3/lt ~reshipment 
inspection from any officiS!llndian Inspection 
f. '9ncies, the condlti~ Cif pleshipment in-
s;ection has been dispellsed with. with ef-
fect from 30th Sept.. 1991. Barring such a 
case. the qual It, of Basrnti ric& i::; evaloJated 
during the export inspection Marketing and 
InspectionlExpnrt Inspec:tion Council aAd 
export is allowed if the quality conforms to 
ine specified standard laid down for Basmati 
rice. 

Hike In D.T.C. eu. Fare. 

843. SHRI RAM BADAN: 
DR. LAl BAHADUR RAWAl: 
SHRI MUMTAZ ANSARI; 
SHRI TARA CHAND KHAN-

DELWAL: 
SHRI SI1RAVAN KUMAR 

PATEL: 

Wi. the Minister of SURFACE TMANS-
PORT ~ pleased to state: 

• (a, whether the '&reSof D.T.C. buses 
have been Increased recently; 




